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SLP(C) No. 156 CF 2003

| TEM No. 33 Court No. 9 SECTI ON XI'V
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.156/2003
(From the judgenent and order dated 31/10/2002 in CwvM 800/ 00
of The H GH COURT OF DELH AT N. DELH)
ATMA RAM Petitioner (s)
VERSUS
SHAKUNTALA RANI Respondent (s)

( Wth Appln(s). for pernission to place addl. docunents on record
and with prayer for interimrelief )

Date : 22/08/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SHI VARAJ V. PATIL
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Petitioner (s)M. Anupam Lal Das, Adv.
M. Mikesh GQupta, Adv.

For Respondent (s)M. Sachin Datta, Adv.
M. Hi mi nder Lal, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Leave granted.
Stay to conti nue.

Sarita(Shelly Sengupta)
Court Master



